veardl BR324
I ;'y..&#etm&:: A mdwﬂn@/muéé.mwz@lmﬁu@/

belonging to QMWW

service and presently working W_%ﬁap“%(/éﬂ— ................

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
mysalf, my spouse and dependants*:
A.  Datalls of movable assets

2e>> : {Assets in joint name indlcating the extent of joint ownership will also have to be
e 2y 2% - ey
Sr. Description Seif Spouse Dependant-1 | Dependant-2 | Dependant-3
No. Name{S] Nams Name Etc. Name
(i} | Cash
St 009/ | 30000/ — o
(i} | Depoesits in TR
Banks, Finandial |F40p0n/.
Institutions And ’9 m/
Non-Banking S8L
Financial b/ M
Companies
/D=usfap
(iily | Bonds, |
Shares in R
companies
(iv) | Other financlal | /»/. No -
institutions, Lre
NSS, Postal (51939794, | ST4/2E665]
Savings, LIC 5733 b7y 63
Policies, etc 5763854371
s/ 295339
{v) | Motor Vehicles >
(details of ?,W
make, etc.) “lshor
e 128 c.c.
(vi) | Jeweliery (glve
details of Crett ? — 45"{‘7’ =32 gm,
weight and .
{vii} | Other assets,
such as vaiues
of claims /
interpsis Tk

Note: Value of Bonds / shares / Debentures as per the |atest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means 2 person substantially dependent on the income of the
employee.



8.

Selicne "“-]_'-Nafé‘:"ﬁ‘dﬁ'&mes‘ in joint ownership indicating

alsa have to be indicated)

the extent of joint ownership will

Sr.
Na,

Description

Self

Dependant-1
Name

Spouss
Name(5)

Depandant-3

Dependant-2 Nt
Etc. Name

Mame

(i)

]

Agricuftural Land

- Location{s)

- Survey number(s)
- Extent (Total
measurement)
-Current market value |

7 %
7
5
0)’&’»1?]

4

g ide

ST

(1)

Mon-Agncultural Land
- Lacation(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

)wfwk
) 927
ol s
/4;-5 ;
7 &

i34

(i)

Buildings {Commercial
and residential)
Location{s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments, |
etc.

- Location(s)

- Survey /door
number(s}

- Extent (Total
measuyrement)

- Current market
value

(v)

Others (such as
interest in property)

(2}

I give herein below the details of my liabilities / overdues o public financial
institutions and government dues:-
[Note : Please give separate details for each item)

{ St1.
Ne.

" Description

(3)

(i} Loans from Banks

institutions

(ii} Loans from financial

Name B address of Bank /
Einancial Institutions(s) /
pepartment (F

ZBr U

Amount outstanding 2s
onfoh-RoRly
g Joeod = 6D

{iil) Government Dues:

{a) dues to gepartments

' dealing with government

accommodation

Sty

(b} dues to depa rtments
dealing with supply of
water

(c) dues to departments
dealing with suppty of
electricity




{d} dues to departments i
| dealing with telephenes

(e} dues to depastments
dealing with government i
transport (including e

afrcraft and heficopters)
{f) Other dues, If any -

(b} () Income Tax including
surcharge [Also indicate
the assessment year uplo
which Income Tax Return
filed. Give also Permanent | Pax/. ap. -

Account Number (PAN)] 0.~ BZBPK4252M
(i) Wealth Tax [Also
indicate the assessment
year upto which Weaith T
Tax return fifed. ]

| {Ii) Sales Tax [Only in

case of proprietary R
business]
(iv) Property Tax Sest
€.  Personal Detajl
GPF/CPF/PRAN No. - P7s/BLAg 1262
Gender - [z ]ovm
Date of Birth o LRY o |2 7] ? L 7 (DD/MMYYYY)
g s § B_ (A/B/C]
S v A0 B lgifatiiy Hordly. |

t?uﬂ Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretarlat Seivice elc.)
Home District Fos N MW b5

I hereby deciare that the above details are true to the best of my
knowledge and belief.

’ !
Signature ...... 5% 0. .; .....
: Mame of Employee: 'g&ﬂ)"(wy’?ﬂ >
Place:. %74“9‘- o Desgnatiﬂn/éc%hf Seetln. A
' ,. =
Date:,-fé'lﬁ?.?%:}y.. mpmment:.@fém.k}@/m,,% 4
Mote: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.



